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THE MINISTER OF STATEINTHE &3 % ater e o & fory
MINISTRY OF SHIPPING AND N A ™

' TRANSPORT: (SHRI H. M. TRIVE- e &1 wiw mfrwe §
DI): (a). The Northern Zone Agree- _ |

’ ment for goods vehicles, coraprising (@) T (1T) Tifrearg T §
the States/Union Territories of J & FT EE FEE Y Sy FTHYT X &

K, Punjab, Haryana, Chandigarh, - q 2 . C
Delhi, Himachal Pradesh, Rajas- - \’aﬁ @ feafy % W%’c‘q’gurq-q-

than, Utlar Pradesh, Bihar and West  EHALHl qf@aq gar & e o

Bengal, hag already beepn signed and FY5 HEFIT AT @FR 730 A zafag
executed by the State Governments N )
and Union Administration concerned, TRl 7 FrEars W{?qu' &[T

The Reciprocal Agreements in respect E R U HIT FIAZ 2 | arfEear
of the Eastern and Central Zone Per- qLETT F7 98 Frars  frasr augar s

mit Schemes for goods vehicles are a :s — "
being processed with the State Gov-  # 40 1 (M) % STFT M § 1 29 »
ernments concerned. e #1 T gTHT & a9 I3y '
(b) The Northern Zone Permit o IFT & |
Scheme has already come into operam ‘
- tion with effect from 1st January, Super Tanker Berth at Cochin i

1974. The other two Schemes are .
expected to be finalised as soon as 405, SHRI VAYALAR RAVI: Wil
the legal formalities as required the Minister of SHIPPING AND

under the Motor Vehicles Act, 1939 TRANSPORT be pleased to state: /
are completed b ™n- .
m:nts col;c?einedy the S‘tate COver=.;, . (a) whether the project report pre-

. , a pared by M/s. Engineers India Ltd,
‘g’ fourre wr e § - for the super tanker berth at Cochin

. and approved by the Cochin Port '
T HAUCGT FEA T IeAA Trust has been received by Goverm

ment;

404. =t *frgeor S (b) if so, the broad outlines there- }

fa¥m A4t agaam AT U F e of; and 3

"o S " (c) whether Government have

) (%) fﬂr TR § A WA taken a final decision in the matter? l

T feag g Foama &1 T@Ed Ao o 1

TN fad 2 " THE MINISTER OF STATE IN TH |
2 - MINISTRY OF SHIPPING AND

(=) Fac wifFer gra Beg my;  TRANSPORT (SHRI H. M. TRIVE"

. o o . ~z DI): (a) Yes, Sir.
gg & wAUE@ T F Sedqq }
T 2, #WK | - (b) The salient features of the pro, 1

! ‘ : : " ject are as follows:

(‘T) afg gf, a1 3§ ¥y q (i) The facilities are to be pro\.u@'
areg g w597 Tfatware y ed for tankers of 80,000 DWT h?V:J‘;i ‘
N o ‘ * s draught of 40/-, Provision has y

‘ L - ‘been made for receiving oil ta“keé_
fodw #am § Swdst (st upto, 1,15,000 DWT in future. Al

: L 1
fafoqeem () 24 fogre, 1974 % g o the scheme, the inner chan®

. s ig ta en
grfrorir 3 : after crossing the Cochin gut 15 ¥
- ifewaer Aedt F SR F AT northwards into the “’ater'wa{la?;t, .
qfFETir FTRC T g0 TS W A% ween the Bolghatty and W2 %

B o -l
mfeqea &1 gned $ for § o gan TIslands. The oil berth wi

ed on the Western side ijth ;
SR Rl SIFY I FHIE F ITA channel thus created. ... 0§
LRI G BRI O G S . . R , 2 et @
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(ii) The crude cil pipe-line from
the Oil Jetty will be taken north of
the jetty for some distance and then
carried over two bridges, one connect-
mng Wallarpat and Mulavukad, and
other connecting Bolghatty and
Ernakulam. The oil pipeline, after it
ig taken to the Ernakulam shore, will
be laid along the Ernakulam shore,
and connected fo the crude oil pipe-
line at the existing Tanker Jetty.

(iit) The pipeline has been design-
ed to provide unloading rate of 5,000
tonnes per hour,

(iv) The location of the bridges
between Willarpat and Mulavukad
has been so fixed as to provida
cnough space on the Wallarpat side
io construct at least two more berlhs,
The bridges would be provided with
iwo lunes and designeg for one lane
IR.C. Class AA/two lane LR.C Class
A loading,

(v) The water space between Wul-
Lirpat, Candle Jsland an)|  Vimena-
thivu will be reclaimed with the dro-
dged matrrials, The area to he newly
created by reclamation is about 140
heclares. In addition, another 127
hectares of land will be developed by
Olling up the low lying areos in Wal-
larpat, Candle Island, Vimanathivu
and on Bolghatty side with the dregd-
ed materials,

_ (vi) The approach channel, which
1s at present 6,400 metres long will
have to be extended to a total length
of 9 kilometres from the gut. This
approach channel will also be widen-
td to 600’ from the existing width of
450/ and deep-end to 47./ The inner
channel from the gut upto the berth
would be dredged to 45'.

+ (vii) According 1o the Project Re-
"port, it will take about 3} years

" to complete the work after its com-
mencement,

(viii) The gruss estimated cost of
the project is Rs. 33.29 crores with a
foreign exchange component of
Rs. 1224 crores. The net estimated
cost of Project after allowing for in-
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come through sale of developed land
will be Rs. 25,15 crores.

(¢) The detailed project remort is
under consideration in consultation
with the concerned authorities,

INTUC on Bonus Review Commitiee
Recommendations

406. SHRI YAMUNA PRASAD
MONDAL: Will the Minister of
LABOUR be pleased to state:

(a) whether INTUC has urged the
Government not to be guided Ly the
recommendations of the Bonu: Revieyw
Committee; and

(h) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (<lIRI
BALGCVIND VERMA): (a) No such
suggestion has bzen recrsved by Gov-
ernmunt.

(b) Does not arise,

feeeht foqm A1¥ Sreem IRy -
it W Awd § g faar W

407. St TREXT TIEAT ¢
T 97 HE! g€ A F) I FOT (7 ¢

(%) v feett feaa wI€ wroo e
& gfusifdi ¥ Fgr w7 0 aTy F9-
wifeat #1 g% g Frat s T
FT aFQ g Eerfar g ;

(@) afegtareerd @ st
# gear fradt § A91 Y T
327 W & WO E; AT

(w) v wwi=ifarsam foem
# fewr & gom7 ¥ FAEY FTqany
Frg?
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